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(iii) NEED FOR A BRIDGE OVER RIVER
GANGA NEAR SULTANGAN] IN
BIHAR.

SHRI D.P. YADAV (Monghyr) :
I wish to raise the following matter
under Rule 377 —

The river Ganga traverses through
the State of Bihar for about 460
kms. In this length, at present, there
is only one road-cum-rail bridge at
Mokameh. One road bridge is cons-
tructed at Patna, west of Mokameh.
The nearest crossing across the river is
at Farakha barrage, which is 278 k.ms.
away. In this length, about 270 k.ms.
is within the State of Bihar. The
State has been feeling the need for
having one more bridge in this reach,
so that it can help 1in the develop-
ment of the area lying north and
south of river over this length. The
State Government have considered
Sultangany 110 k. ms. east of
Mokameh as a possible site and have
done the techno-economic feasibility
study also. Unfortunately, this part
of the country alone accounts for
34.40% of flood prone area and
36.86 9 of affected population of the
whole country. It is paradoxical that
this area which is endowed with most
fertile land of the country should be
receiving floods year after year from
outside the State and no infra-
structure be developed for the amelio-
ration of the millions of people ly-
ing under the poverty-line. 1he per-
petuation of poverty and backward-
ness despite three decades of planned
development is amply exhibited in
this area. This mighty river Ganga
remains untrained and unbridged for
a long stretch of 270 k.ms. There
can be bridges over river Ganga in
neighbouring State at an interval of

approximately 70 k.ms. each but

Bihar's case is not considered by the
Union Government even though the
length of river Ganga remains un-

bridged for over 270 k. ms.

The State Government, due to

-paucity of fund, has not been able to

include this bridge in its State Plan
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proposals. I shall fervently appeal to
the Ministry of Finance to carve out
some fund outside the Plan Scheme
for having a high-level bridge over
river Ganga near Sultanganj. | he
Finance Minister may like to convene
an Inter-Departmental meeting of the
Union Government and give this
proposal a shape. Non-plan sectoral
assistance has already been given to
Assam and other States for schemes
like this.

(iv) Neep FoR PLANTING TREES
ALONG EITHER SIDE OF NATIONAL
HIiGHWAYS IN THE COUNTRY.

st afg ==z @7 (Frz0): Iead
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affa ANAr-519 T &7 1985 % I
A fadwa: asdl It 15 F
gt WIT T8 @1 AT GF |

(v) NEED FOrR PUBLISHING A CHEAPER
EDITION OF ‘Rabindra Rachana-
vali’ IN BENGALL.

SHRI SATYAGOPAL MISRA
(Tamluk): Sir, thousands of Rabindra
lovers in the country and abroad
are very much eager to have a
personal copy of the cheap edition
of Rabindra Rachanavali- complete
works of Rabindranath Tagore.
Rabindranath is the only genious
among the Indians who achieved the
Nobel Prize in literature. During the
struggle for independence his writings
created inspiration among those who
fought to end the colonial rule in the
country. In every sphere of art and
literature his contribution is remem-
bered with great respect and love by
people of all hues.

A large section of people, particu-
larly Bengali-speaking people living
in different parts of the world, are
very much willing to have cheap
editions of Rabindra Rachanavali.
Viswa-Bharati, a publisher in West
Bengal!, has published in different
volumes complete works of Rabindra-
nath Tagore but the said publication
is very costly and is out of the reach
of people. On the eve of the centenary
year of Rabindranath, the State
Government of West Bengal publish-
ed the cheap, edition of Rabindra
Rachanavali, but that was limited in
number and it failed to fulfil the
needs of the huge number of Rabindra-
lovers. Im recent years, the Left-
Front Government of West Bengal
has made another attempt to publish
Rabindra Rachanavali for the second
time, but again the number is limited
because the resources of the State
Government are also limited.
Hence, a huge number of people
has been wanting to have compl e
works of Tagore, and efforts - should

- be made to make this available to

them.



